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INTRODUCTION

1. the Chairman of the Standing Committee on Railwa
authoriscd by the Committee to present the Report on their behalf, present this Twenty-
First Report on action taken by Government on the rccommcndaunngohgcwal-m:,
contained in the Sixteenth Report of the Standing Commattee on Ralways (1995-96')
on ‘Requirement, Procurement and Utilisation of Wagons by Indian Railways",

2. The Sixtcenth Report was presented to Lok Sabha on 4 August, 1995 and
contained 23 rccommendations/observations. Replies of the Government 1o all the
rccommendations contained in the Report were received on 9 October, 1995 and were
considered by the Committce on 11 March, 1996,

3. The Commitice considered and adopted the Twenty-First Report at their situng
held on 11 March, 1996.
4. An Analysis of the Action Taken by the Government on recommendations/ob-

servations contained in the Sixtecnth Report (Tenth Lok Sabha) of the Commuttee is
given in Appendix-11L

ys (1995-96) baving been

New DELIn, SOMNATH CHATTERJEE.
11 March, 1996

3 Chgirman,
21 Phalguna, 1917 (Saka) Standing Commiitee on Railways.

(v)



CHAPTER 1
REPORT

This Report of the Standing Committee on Railways (1995-96) deals weth action
taken by Goverament on l_hc recommendalions and observations contained tn their
Sixtccnih Report on 'Requirement, Procurement and Utilisation of Wagons by Indian
Railways’. The Report was presented to Lok Sabha on 4 August, 1995,

2. Action Taken Notes have heen received from the Government in respect of all
the 23 recommendations/obscrvations contained 1n the Report and the same have been
categorized as follows:

~¢) Recommecndations/Observations which have heen accepted by the
Government — Para Nos. 96, 97, 98, 99, 114 & 115,

(ii) Recornmendations/Observations which the Committee do not desire 1 pursue
in vicw of the Government’s replies — Para Nos, 100, 103, 14, 105, 104,
107, 113, N6 & 117,

(iii) Recommendations/Observations in respect of which replies of the Government
have not been accepted by the Committee — Para Nos. 101, 102, 108, 109,
110, 111, 112 & 118.

(iv) Recommendations/Observations in respect of which final rephies ol the
Government are still awaited—
NIL
3. The Commitiee wiil now deal with action taken by Government vh some of
their recommcendations/obscrvations,

Disapproval of Unilateral decision for reduction in procurement of wagons
(Para No. 101)

4, Commenting upon the unilateral decision taken by the Ministry of Railways in
reducing their Eighth Plan requirement, the Committee had, in paragraph 101 of
their Report, noled that a high level meeting under the Chasrmanship of Member
Ptanning Commission was convencd in April, 1989 in order to assess the requirement
of wagoens during Eighth Plan. It was indicated in that meeting that the reguirement
of Eighth Plan would be around 1,50,000 Four Wheelers (FWs) and accordingly the
wagon builders were urged to gear up their production activitics. But subsequently.
the Eighth Plan requirement of wagons was reassessed jointly by the Mimistry of
Railways and the Planning Commission and finally keeping in view the growth of
the economy, it was decided to procure 1,20.000 FWs. The Committee had expressed
their concern that the Ministry of Railways had, without ¢consulung the Planning
Commission. laken a decision to reduce their Eighth Plan wagon requirements from
1,20.000) FWs to 81,000 FWs. The Committee had deprecated the action of the
Mimistry of Railways in dissocialing themselves with the natonal Planning process
in an arbitrary manner in such a vital matter.

1
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5 Tiwe Mimuary of Railways have, in their aclion taken reply. stated:
The meching in Apnl 1989 had heen convened with the specitic purpose of
assessng the capatlity of the wagon manufacturers to bunld the required number
of wagons But &l no point any commauiment was gaven by the Railways
reganding the guanium of wagons that would be procured.

Wagons acquisiion is necd-based and related 1o the transport oniput and efliciency
o1 utibsation. The growth 1n the transport output mcasured 10 terms of bBTKMs (¢l
tas short of the original projections in the first 3 years of the VI plan. In 1994-95,
against the onginal VI Plan prosection of 273,73 bNTKMs, the actual achievement
was only 24925 bBNTRMs. The lead had been projected a1 720 ks, for revenue
carming traffic, but theactual achicvement was only 683 kms. A realistic estimate of
transport cuiput was accordimgly made taking into account the prevailing conditions
al thar umce. The lead adapied tor revenue carming tratiic was 690 kms. Jor 1996-97
sgamst the onginal proection of 750 kms. This reduced the projected transport
aulpul in the ternunal  year to 287.9 b(NTKMs, from the original figure of 306
BNTRMs. This uself, at 1992-93 efficiency norms accounted for a reduction of 39,000
wagons. Taking into sccount the reduced transport output and in keeping with the
policy decision of accelerated condemnation of 30,000 conventional four-wheeler
wagons which. it was decided, would not be replaced. the projected requirement of
wagons got reduced from 1,.20.000 to §1.000 wagons.

The decision to revise the requirement of wagons was made afier careful study of
the ransport output and the cfficiency factors.

With the industrial growth picking up o the last few months, it was indicated to
the Planning Commission that if the same trend persisted, wagon requirements,
would be reviewed. The buoyancy in the cconomy was reflecied in the increased
loading on the Indian Railways sn the first four months of the current financial year,
The earlier elliciency norms for calculaung wagon requirement which was 1750
NTKMs per wagon day for the terminal year in the original VIII Plan projections
was reduced 10 1685 NTKMs per wagon day in consonance with the actual efficiency
growh which was ahout 3.55% against 6% assumed carlicr.

On the basis of the revaew whuch 100k into account the factors mentioned above,
the Railways increased therr wagon procurement from the carlier 12000 wagons to
19000 wagons for 1995-96. Tius excludes about 5000 wagons which are expected to
be procured under “Own Your Wagon'scheme. Thus, in 1995-96, the total number
of wagons likely 10 be procured would be about 24,000 wagons.

6. At the tinw of reassessment of requirement of wagons jointly by the Ministry
of Kailways und the Planning Commission for the 8th plan ta: get for acquisition
of 1,280,000 Wagons (FWs) vvas fixed. However, their requirement of wagons was
subsequently reduced to 81,000 without consulting the Planning Commission.
The Committee had conumented upon the uction of the Ministry in dissociating
themselves with the national planning process in an arbitrary manner. The
Ministry of Railways have now tried to justify the reduction in procurement of
wagons, inter-ahs by stating that they decided not to replace the condemned
wagons, which is even against their own policy decision of accelerated
condemnation of conventional Four Wheeler Wagons,
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The Committee are unable to understang why thic decisi
the condemned wapnns was taken which effects the e :‘n an n.l' not peplacing
from crippling the entire wagan Industry, The ('"mr;i:.(} rrql.nr..m,.n“ apart
compelling reasons for doingt s even withaut tnr;ultin«' ;;; d"f're to ka-}\' the
and others concerned. Unless the Committee 'ﬂkc“;. ;;;:mx Commi<sion
recommendiation made in para 103 of their ariginel R 2rent view, the
implemented. . eport should be

Timely placement of orders for procurement of wagons on firm bas:s
(Para No. 102)

7. On the issue of timely placement of orders for procurernent of wagons un firm
basis, the Committec had, in Paragraph 102 of their Report, observed as urnder

“An important pohcy decision taken in the Apnil 1989 meeung ennvened by
the Planning Commission had been that the Railways waoyld niace advance
ordcer on firm basis for a period of three years for 0% of the assessed
requirement and the Planning Commussion would ensure reqn<te funds for
the purpose. However, the Railways have been following the system afplacing
wagon orders on year-to-year bastis and thus creating a state of unceruanty for
the wagon manufacturing umits. The Commuttee express thesr I 1o Dote
that such a policy decision which has great bearing on the producticn planming
of wagon manufacturcrs was not followed up either in tetter or 15 spanit. Almost
all the wagon manufacturing units have show therr dissatsfaction to the
Railways present system of placing orders for wagons and they wanted three
ycars advance orders (o cnable them to make sufficient advance plannmng
depending upon the quantum ol vrders. The Commuttce. after ¢ong into the
problems of wagon industry. strongly fecl that the demand of vagna unns for
two to three years advance placement of orders for wageng hy the Rulways s
justifiable and the justification given by the Mimstry or Raslways for placing
orders on year-to-year basis is not convincing to the Committee Alternatively.
the Railways should atteast forccast their requarermcent fof the 2eat lh::’tj yc-ﬁ
on a rolling basis. This would help the wagon industry to plan dicrnative h:m
in good time to sustain their workforce and 1ntrastructural !.h.lll:l;.\. mthat
event of any reduction in the level ol wagun orders. The Lommmct.“ --(‘{:euw"
the Ministry of Railways would give a senous thought ::’ m!:ﬁ’::;m thewr
wagon procurement policy and take a suitable dtﬂ;‘“""" Keepras
own interest as also that ol the indusuy and the Naton. g
. e dacre
8. The Minisiry of Railways have, in thewr Action Taken reply, staicd :: u?ﬂ:u .
on e . .
“Railways arc placing orders on year -lo-yedr hatis df rt‘f:::::‘cf} Beades, the

plan sanctioned and considening the &ms‘::r:cs‘::,p:ycar changes fIom yeo.ur-
-mi wagons to beicqu . b

broduct-mix 1.€. the type of wig vap orders 3 years il advanee would pot
agun - ol on the hasts

to-year. Therctore, placement of W | -
' : '§ Are sanciio

a practical proposition. Fusther. funds for Rathways Jrfmc O saiple 10

of Annual Budget and not on 3 ycars baeIs snd therefore,

enter inte advance commitments.
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However, it is possible o place order for any financial ycar — about 3 months
11 advance—say for 1996-97 by December 1995, the possibility of giving 5
tentative forecast for an additional year will be examined.”

In a subsequent communication the Ministry of Railways have informed the
Commiittec that wagon orders were released through wagon India Lid. on year)y
basis till 1992-93. As the Ministry get allocation of funds on a yearly basts from the
Planning Commisston/Manistry of Finance, it is difticult for the Railways 1o make
financial commitment in advance by placing orders for 2 or 3 ycars in advance,

9, The Committee are nol convinced with the argument advanced by the
Ministry of Railways that it is not pacsible for them to implement their decision
taken at the mecting held in April 1989 and forecast their requirement of wagons
for the coming 3 vears as funds are sanctioned to them on the basis of annuyl
budget. The Ministry would agree that for executing the annual orders which
arc gencrally placed with the wagon units much after the start of the year the
units have to make some advance planning. In the absence of some advance
planning on long term basis the wagon units have to face uncertainty. It would
not be difficult for the Railways to forecast their requirement for the coming at
least 3 vears based upon the trend obtaining over a number of years in the past
taking also into account the number of wagons condemned every year. The
Committer have becn informed that the Railways would examine the possibility
of piving a tentative forecast for an additional year. The Commiittee recommend
that instead of one year the Ministry of Railways should make a long term plan
of requirement which would not only give Railways an uniterrupted supply of
wagons but would also give wagon industry regular orders to sustain them. For
the said purpose, Rajlways should prepare a perspective plan for wagon
regquirement The Committee also desire that some sound system should be evolved
to give a firm indication to the wagon manufacturing units about the orders to
be placed on them well before the beginning of the year.

Disapproval of “Open Tender Sysiem’ for procurement of Wagons
(Para Nos. 108, 109, 111, 112)

10. The Commitlee had, in paragraph 108 of their report, found that untimely
and insufficient wagon orders from the Railways had attributed to idling of manpower
and loss of the product capactty of the unats. Besides, it had created liquidity problems
disrupling vanous operational plans of the wagon building units in both public as
well as private sectors. The phght of public sector units was indeed eye opening.
Like the private sector units they could not resort to methods like closure in the event
of nonavailability of orders and therefore they Lad to pay idle wages amounting to
about Rs. 70 crores in a year, which according to the various units, had resulied in

srregularities in the payment of wages and salanes and in turn caused the problem of
industnat relations in.the factorics. The Commitice had, therefore, desired that the
Minisury of Railways should have taken remedial measures immediately to save the

wagon industry at that cntical juncture.
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11, The Ministry of Railways have, in their action taken reply stated as under:

“In 1995-96, the wagon industry will have a work load of 22987.5 Four-wheeler
Units, consisting of 3602.5 FWs spill over from 74095 and | 740 FWs against
Rolling Stock Programmc plus 1285 FWs under (OYWS, Of these Public Sector
Units have a share of 10515 FWs. As explained carlier, wagon orders are not
placed because capacity is available with the wagon manufacturers, but the
ordering has to be necd bascd to enahlc optsmum utilisation of available funds.”

12. Expressing their dissatisfaction over the decision of the Ministry of Railways
to go 1n for open tender system for procurcment of wagons, the Committe: had. in
paragraph 109 of their Report observed that since 1974 the Railways had been
procuring wagons through Wapgpon India Ltd. which was set up as service orgamisation
after a Cabinct decision. (O3ne of the main objectives of that organisation had been to
equitably distribute the annual wagon orders amongst the wagon huilding units in
public as well as private sector so as to kecp them going and also to centrally negotiate
the wagon prices with the Ministry of Railways. Till 1993-94 the Railways had
procurcd the wagons from the wagon industry through Wagon India Ltd., but from
1994-.95 they had taken recourse to “open tender’ system for meeting a sizeable parnt
of their requirement of wagons. The Commilteec were not satisfied with the decision
of the Ministry of Raitlways to go in for open tender for wagon procurement which
was taken in haste on the hunch of the Minister and without any study and consultation
wilh the agencics concerncd viz. Wagon India Lid.; Planning Commussion, Ministry
of Industry.

13. The Committee had, in paragraph 111 of their Repon also came to know that
an important consideration for introducing the tender system by the Ministry of
Railways had been to procure the wagons at lower prices. it was incomprehensible to
the Committee as to how the Ministry of Railways thought of getung wagons at
lower prices particularly when their own representative always used to be nominated
in the Pricing Committec. Moreover, if there was any substance that the prices were
high, the Ministry of Railways should have called a meeting of all the constitucnt
units of Wagon India Ltd. The Commuttee had observed that such an obvious course
was not followed and the tendering system had benetitted only one parucular firm,
to the detriment of the entire Industry, comprising both public sector and pnvate
sector units.

14, The Committee had, in paragraph 112 of their Report, further found that the
Ministry of Railways had set up in December 1994 a Pricing Committee headed by
CA (Costs) Ministry of Finanee and having members from the Railway Board, Wagon
India Ltd. and the Minisury of Industry to go into the prices of Wagons. That high
powcred Committec did not submit its report. The Committee were surpnsed to find
that on the one hand the Railways were fully committed to the policy ot adminsstered
prices, on the other they had umlaterally reverted to the practice of tendering on the
ground of making the wagon prices compeutive. They were distressad to find such a
duality in the Railways™ policy towards wigon prices.

15. The Ministry of Railways have, in their Action Taken reply, stiated as under.

“In line with the philosophy of economic liberalisaton and nced to foster
compelition so as to bring cconomies in purchases, tender for 10% of the
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requiremient ol 19%4-95 was Toated. Rates lower than the Rastways’ computed
costs based on contraas released through Wagon Indaa Lid. weee 1cceived
which resplied in savings of approsamiateldy Rs. 3 crores for the entire tendered
quanuly Therefore, it was decuded 1o enhance procureaent throagh tender 1o
S0 o TUWOS.UG Fower 1ates have heen recvived agaanst T995.06 1ender afso
restltmg an savings of approstmately R 11 (0 crores vaa-a-vrccomputud prices,
Theretore, wnder system has proved advantages to Raibways and also enables
inlesaction of market torces Only theough the system ot wender, the Railways
AN CXPeC penerabion of compeition amoengst wagon bailders inspinng wagon
builders to cut down wastages and eeduce costs which s the aim of the policy
of ceonomie liberahsation,

As far as mode of procsrement is concerned, the Mamstry of Railways is
competen! 10 decide and the question of consultation with other Ministries/
apences does not arise.

The Cabanet decisions taken in 1074 was for creation of an Organisation
o Wepor India Lid (o 1acititate o single point for negotiations with the
Railwavs 1n the tace of low level of erders. The current procurement level is
higher The Cabinet decision did not prevent the Railways from lollowing an
appropnate mode of procurement,”™

10, The Mamstry ot Rarlways have further stated on this issuc as under:—

“In wstification of introduction of 1ender processes, it is stated that in the new
cavironment of a liberalized industrial policy and emphasis on performance
improvement f Public Emerprises. competition has to be encouraged so as (o
provide furiher market Jiscipline for the Public Scctor, 1t is in this background
that cfferis were made by the Minisuy of Railways to achieve greater
campcutivencss and economies following therefrom,

In the carlier method of ordersng, the potential and prices of wagon building
units eutside Wagoen India Lid. were not being explored. Further there was no
clement of competstion as the prices were built up prices  In view of this there
was hardly any point an calling for a meenng of the wagon builders as the
potenual and prices ot wagon butlding units outside Wagon India L1d. could
not have been explored in such a meeting, and even after such a meeting, the
prces would reman bul: up prices Compuled prices can nut be a substitule
lor competitive prices as the lurmer do not carry incennhve for cconomy and
cfficiency. The econemac hberabisation is in fact based on this principle.

Furthermure, procurement of wagons through open competitive idding
manifests greater transparency in dealings which is an essentiul requiccment
ul the present Government vutlook and is very relevant when this counlry is
looking up 1o the global markst,

1 is not correct 1o state that only one firm benefited as a resull of tender
system and the Public Scctar Undertakings and Private Sector sulfered. In the
tender Nnshzed 16 199495 for a small guantity ol 1800 FWs a share as high
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as 1440 WS went to the lowest tenderer due to refusal of WIL to accept the

order Railway made saving of R< 2 0 crores. In 1995-96 out of the 7385 FWs
~ ordered throuph fender in the tirst instance, 5295 FWs went to Public Sector

Undertakings wluch is 71 7% of the quantity ordered through tender.”

17. In this conncction, the Ministry of Railways have also stated as under;—

“The Repon of the Pacing Committee set up in December 1994 is awaited.
However, as regards the contention that the Raitways are fully commutted (0
the policy of admimstered prices. reterence ss invited to reply given agamnst
Para No. 109, wherein the need to obtain competiuve praces, instcad of
depending upon compuled prices for effecung cconomy in purchases has been
highlighted. [n any case since 50% of the requirment of wagons s sull bewng
ordered through WIL outside the tender, the prices for this guantly hiave to be
lixed for which, there was no option but to sel up the Pncing Commultee,
' Howewver, 1he intention 15 10 gradually switch uver to a system ot tendening lor
3 the Tutl regquirement 1n due course of hmie. The data that will be generated by
the Prscing Commtttee will help in a more accurate analysis of even the wender
prices and assessing their reasonahbleness,

Hence the statement that there s 4 duidity in the Railways' policy in this
malter towards wigon prices does not retlect Lthe true picture. The Railways
policy in this matter can be termed pragmatic. keeping in view the emphasis of
liberalisations and opening up of the economy in the recent year.'”

1R. The Committee do not asprec with the arpuments forwarded by the Ministry
of Railways for procurement of wapgons through ‘Open Tender System’. Although
the Ministry of Ruailways was able to save Rs. 14 crores (Rs. 3 crores in 1994-95
and Rs. 11 crores in 1995-96) by placing orders through ‘Open Tender System’,
yet the Government Exchequer had to lose about Rs. 70 crores per year by way
of payment of idle wapes, Besides, non-availability of orders had resulted in
irregularities in payment of wages and salaries to the idle manpower in public
J sector units and in turn cause the problem of industrial relations in these factories.
" The Comunittee strongly disapprose the change over to the <ystem of procurement
of wagons through ‘Open Tender System’ and further no explanation has been
given for the change in the procedure. For healthy growth and continuance of
the wagon industry and looking to its special problems it is imperative that o
nodal agency like Wagon India Ltd. retains its control for equitable distribution
of orders. Railways had not found any difficulty in acquiring the wagons through
Wapon India Lt since its inception in 1974, The Committee fail to understand
how all of a sudden the system was found Fauity in 1994-95 alter being in operation
for 20 long years.

The Ministry of Railways should hold discussion with Wagon India Ltd., the
nodal apency, and find out some mutually acceptable via media so that the wagon
industry which bad built a vist infrastracture over the years mainly to cater to
the wagon needs of Railways should not be ruined because of the alleged small
pains of the Railways,
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The Committee also desire to know whether the Pricing Comvmilttee has
submitted its Report and If so, their main recommendations and action taken
thercon may be communicated to the Committee.

Change in the procedure of procurement of Wagons
{Para No, 110)

19. The Comnuttee had in paragraph 110 of heir report recommendcd——

*A scrutiiy of the recons submitted by the Ministry of Railways reveals that
the proposal of procurement vl wagons through the wender procedure which
originated at the level of the Manister of Railways was examined by the Stores
Decpartthient ot Ralwavs which did not favour any change in the cxisting
procedure of procurement of wagons through Wagon India Lid, However,
Adviscr (Finance) Railway Board adwvised that the open tender system should
he introduced on experimental basis. Ultimately, the Ministry of Railways
decwded w float wenders for purchase of wagons for 10% of the total required
quantity dunng 1994.95. Though further increasc in wagon procurement
thrimgh tender was subject (o proper study of hdden costs which the Railways
have to 1hcur 1n procurement/handling/ storage/transportation etc., of steel
and other free supply items, the Manistey of Ratlways have decided to procure
50% ot the requared number of wagons through tender during 1995-96 without
any cost study. The Committee are of the firm opinion that any major change
in the procedure of wagon procurement should be effected only after a fresh
Cabinet approval. for the existing procedure of procuring wagons through
Wagon India Ltd., has been in practice since 1974 on the basis of Cabinct
decision.””

20. In therr Acuon Taken reply, the Ministry of Railways stated:—

“With regard to the opimion that any change in the procedure of wagon
procurcment should be cffected only after a fresh Cabinet approval for the

cxasung procedurc of procuring wagons through Wagon India Ltd,, had been

in practice since 1974, on the basis of Cabinet decision, the position is clarified —
as follows,

Wagon India Lid.. (WIL) was formed in October 1974 in pursuance of the
Cahincet decision on the Note for Cabinet submitted by the then Minisuy of
Hcavy Indusiry.

WIL is a joint sector undertaking under the Ministry of Industry with 25%
share of the capital from the Ministry of Indusiry and balance 75% from the
wagon butlders. WIL has since sts incepuon been negotiating wath Railway
Boagd for fixanhon ot prices as per its ohjecuves specificd in the Note for Cabinet.
WIL ailso takes up other issues which have bearing on production of wagons.

Presently 11 cstablished wagon building units (6 in public sector and 3 in
private sector) are members of WIL. New units can seck membership of WiL-.
Recently, WIL has also decided 10 induct one more i.c. M/s Southemn Struciurals
Ltd. (SSL)/Madras — a Taimil Nadu Government uadertking — as its members. .

e ——— —4
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wil. was formed wiath the lhimired objective nFainteraction with the Raillway
Ministey an hehall of s constituent units The role conceived for WIL as per
Ministry nf Industry’s nntc for the Cahinct was cssennially as under:—-

(i) To assist the constituent units 10 working out a coordsnated production
programme 1n the coniext of under nulisation of capacity of various units and
increasing demand for wagons in the Five Year Plan.

¢ii) To ncpotale prices centrally with Railways. It will be scen that the pumpose of
setting up of WIL was mainly to help its constituent units. Neither the Ministry
of Industry’s Note tor the Cabinet, nor the Cabhinet's decision therecon plaged
any restrictton on Mimstry of Railways in calling compeutrve tenders and
placing orders on the basis of such tenders on any wagon building unit even
outside WIL. However, 1n ¢ase negotiatinns were to be held by the Rallway
Munistry, constituent untls would be represented hy Wagon India dunng such
negotiations. Thus, calling of competttive tenders for procurement of wagons
in no way violates the Policy decision of the Cahinet.

In the circumstances, it will be scen that no fresh approval of the caminet
would he required even if the Radways call for compettive tenders for
placement of orders on the basis of such tenders.”

21. In responsc to a clarification sought by the Committee in regard to formation
of WIL, the Ministry of Railways stated:—

“Whilc copics of the Ministry of [ndustry’s note [or Cabinet and the Cabinet
decision on sctting up Wagon India Ltd. 1in 1974 would be avalable with the
Ministry of Industry, the scope of Wagon India Lid. as known to the Ministry
of Railways has alrcady been indicated i the above reply™.

22, When the Ministry of industry was asked to supply a copy of their note and
the Cabinet decision regarding formation of Wagon India Limited in 1974, the
Ministry informed "'the note for the Cabinet as well as the Cabunet decision are
secret and privileged documents. In view of this, it may not be possible to furnish the
copies of the same as desired.””

2). The Ministry of Industry (Department of Heavy Industry) were asked to
supply a copy of the note submitted to the Cabinet for setting up Wagon India
L.td. and the Cabinet’s decision thercon. The Ministry of Industry have not
furnished copies of the same on the plea that the note for the Cabinet as well as
the Cabinet decision are secret and privileged documents, The Committee do not
accept the contention of the Ministry of Industry sincc no mention has been made
by the Ministry that the information made available to the Committee has the
approval of the Minister. The Committee cannot, therefore, but reiterate their
earlier recommendation that any major change in the procedure of procurement
of Wagons should have been effected only after obtaining the Cabinet’s approval.

Need for rimely availability of Wagons
(Para No. 118)

24. In paragraph 118 of their Report, the Committee had found that the Wagon
[ndustry in the country was not having much prospects of diversification due to lack
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of availabihity of substantial amount of capital. The possibility of sclling the wagons
abroad was also very blcak duc to stiff competiion in the global market. Particularly -
in that situation when inadecquacy of indigenous wagon orders had crippled the
economic health of the entire wagon industry, the units could not be asked to go in
for diversification or exporn unless the Government come forwarnd to financially as<ist
them. To save the labour-intensive Imdustry the Committee desired that a thorough
review of the working of Wagon Industry should be conducted jointly by the Ministry
of Railwavs. Miunistry of Industry, Planning Commission, Ministry of Finance and the
Wagon India Lid with due pamticipation of the representatives of the Industry. If the
problems of the wagon industry were left unatiended, several units would have been
permanently closed down and the future of thousands of workers engaged in the
industry was bound to be jeopardized and the national interest would have suffered
gready,

25. The Ministry of Railways have, in their action taken reply, stated as under:—

“In the past. some of the wagon building units had secured some orders for
cxport of wagons. The potential no doubt s there, though there is need for
activating marketing efforts on the pant of the units in the Indusury.

For 1995-96 the Rolling Stock Programme provision has already been enhanced
to 19000 FWs and additional load through OYWs is availahle. As alrcady
stated wagon procurement has to be need based and cannot be governed by the
capacitics available. In this background. it is felt that no purpose will be served
by study of the Wagon Industry by a joimt Inter—ministerial study group. Wagon
India 1s alrcady acling as an inter-face-effectively to discuss with Ministry of
Railways all problems of the Wagon Industry."”

26. The Committee arc of the view that placement of orders for 19000 FWs
for 1995.96 does not guarantee a regular flow of orders to the Wagons Units in
future also to keep them fully occupied. The Ministry have not indicated any
decision/steps taken or to be taken by them for ensuring timely placement of |
orders for procurement of wagons which ks very vital for survival of the labour -
intensive industry. The Committee, therefore, cannot hut reiterate their carlier 1
recommendation that a thorough review of working of Wagon Industry should
be conducted by the Ministry of Railways jointly with the concerned Ministries/
Wagon builders for sorting out the problems of wagon Industry and ensuring
timecly placement of sufficient orders on the wagon manufacturing Units.



CHAFPFTER IT

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN ACCEPTED
BY THE GOVERNMENT

Recomendation (Para No. 96)

In the context of Indian Railways' transport capacity and freight carrying activities
which impinge greatly on public life, ¢conomics of supply and demand of wagons
has assumed special significance. For the past many years, Railways have been the
sole buycr of wagons manufactured by all the wagon builders 1n the couniry. The
Railways as the Monopoly buyer of the wagons have encugh potential to affect the
functioning and cven the ¢xistience of the supplicrs of wagons :n many ways. The
Railways can, therefore, play a vital role tn pushing the industry forward as the
movement of many important commodities is greatly dependent on the timely

availability of wagons for transportation.

Reply of the Government

Obscervations are a matter of record.
[M/o Rlys. OM. No. 95/SCR/X3/(W) di. 9.10.95]

Recommendation (Para No. 97)

Presently, 11 unijs—six in Central public sector and five in pnivate sector, which
are the membcers of Wagon India Ltd. since 1974 arc engaged in the manufacturing
of different types of wagons in order to meet the requirement of Railways. In addition,
two new units, one in public sector at State level and one in private sector have also

started manufacturing of railway wagons.
Reply of the Government
It is a matter of record except that one out of the two new units viz. M/ s Southern
Structurals Ltd., Madras {(a Tamil Nadu Govt. undertaking) has now been admitted
as a member of Wagon India Ltd.
[M/o Rlys. OM. No. 95/SCR/X/3/(W) dt. 9.10.95]

Recommendation (Para No. 98)

The wagon industry in the country has a capacity to manufacture around 36000
Four Whcelcrs per annum. But the industry has presently been undergoing qaumatic
experience due o drastcally reduced wagon orders from the railways. On the one
hand the wagon buildjng units in the country have been starving for orders. and on
the other. movement of many essentad commodiues like steel, coal ete.. has been
badly hit due 10 paucity of wagons. This paradoxical situation has necessitated the
Commniittce to go into the Ruilways’ wagon procurement programme and the state of

wagon industry in the country,

11
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Reply of the Government

In the current financial year from April to August 95, the revenuoe carning freight
toading has been 151.37 nullion tonncs against 143,13 million tonnes in the
corresponding period of last year. i.e. 8.24 million tonncs more than last ycar. Even
vis-a-vis the proporuonate tarpel of 152.25 million tonnes, there has heen only a
marginal shon fall of 0.88 mitlion tonnes. The commodity-wise loading in the current
year upto August 1095 as compared to the target is indicated below:—

{In million tonnes)
{April-August '95)

Cumulative Approx
Targer Actual

Coal 70.75 71.52
Fertiliser 8.55 8.84
Foodgrain 9.15 9.46
Raw matcrials to slecl plants 14.30 16.01
Finished stecld 5.20 4.76

Although the loading has been gencerally at par with the targer, the sudden upsurge
in the overall requirement for ra1l transport in the current months due to imports and
exports, bas created a marginal gap between tie demand and supply of wagons in
respect of foodgrain, fertiliser and cement.

[M/o Rlys. O.M. No. 95/SCR/X5/(W) dr. 9.10.95)

Recommendation (Para No. 99)

The Railways procure various types of wagons for camrying different kinds of
goods. The Commitlee note that though the Railways assess their requirement of
wagons for future years on the basis of freight traffic projected in consultation with
the Planning Commssion and the anticipated level of productivity of wagons, the
main factors that deternmine die number of wagons required to be procurcd for movang
the projected level of traffic during a panticular year are —

(i) wagons required on additional account

(ii) replacement of overaged swagons and
(iii) replacement on account of prcmature condemnation.

Reply of the Government

A factual statement.
{M/o Rlys. OM. No. 95/SCR/X/3I/W} dt. 9.10.95])

Recommendation (1* »3 No. 114)

As regards the Railways' wagon procurcment programme for 1995-96, the
Commiltee note that 12000 FWs have been targetted for the year. The target is not
acceptable 10 the Planning Commission who have asked the Ministry of Railways to
re-cxaminc their projected requirement in view of the fact that the industrial growth
in the country is likely to be much higher in the next two years and the rail wransport
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demand is expected to pick up considerably. In fact, the Planning Comumission have
suggested a procurement of around 20,000 FWs during 1995-96. The Commitice
desire that the target suggested by the Planning Commission should be adopted
immcdsatcly by the Railwayx and 20000 FWs be procured through Wagon india Lad.
so that industrial growth is not adversely affuected due to paucity of wagons in the
ncar fulure.

Reply of the Government

The wagon procurcment target of Rolling Stock programme for 1995-96 as per
provision in the Budpet is 12,000 wagons in terms of four wheeler uniis (FWs), This
has since heen enhanced by 7000 FWs,

Thus the total procurcment against RSP in 1995.96 will be 19,000 FWs.

Besides there are orders for 1985 FWs under OYWs making total orders for
1995-96 of 19000 + 1985 = 20,985 FWs. In sddition there arc outstanding orders
for 3602.5 I'Ws from the previous ycar.

Annual funds outlay is finalised in consultation with Planning Commission as
proviston for assets in physical unils like number of wagons has to be within this.
With regard to procurcment through WIL — this Ministry's stand has been clanfied
in reply o carlicr question/points.

[M/o Rlys. OM. No. 95/SCR/X/3H(W) d1. 9.10.95}
Recommendation (Para No. 115)

The Ministry of Railways are going ahcad in a big way with large scale conversion
of meter gauge tracks to broad gauge. This would automatically increase the requircment
of wagons of broad gauge 1ype. Howcver, this is not duly reflected io the wagon
procurcment plan of the Indian Railways. The Commitiee desire thal the Ministry of
Railways should immcdiately makc a realistic asscssment of the requirement of broad
gaugce wagons and an advance indication should be given to the wagon manufacturing
units through Wagon [ndia Ltd., so that the industry could gear up for production
accordingly.

Reply of the Government

The requircment of wagons 1s assessed on the basis of freight traffic projections
both on BG and MG and also Lakes into account the nceds of the newly converted
sections, On the basis of the freight traflic projections and anticipated level of wagons
productlivity, wagon requirement are calculated.

[M/o Rlys. O.M. No. 95/SCR/XINW) dt. 9.10.95}




CHATTER I

RECOMMENDATIONS/OBSERVATIONS WHICH THE COMMITTELE DO
NOT DESIRE TO PURSUE TN VIEW OF GOVERNMENT'S REPLIES

Recommendation (Pava No, 100)

The Commutice note that Indsan Railways’ holding of wagnns has been declining
over the years, Towal wagons in line which were 4041946 1n 1980-81 have come
down to 3,12,405 in 1993.94, j ¢, 22% decrease dunng a perind of thirteen years,
This is indicative of the fact that the Indian Raifways have substantially lost {reight
traftic o other odes of transport duce to shortage of wagons.

Reply of the Government

For the 1ast several years, the Indian Railways wagon fleet has been strengthened
by the inducuon of hagher capacity cight-wheeler wagons which arc gradually replacing
the less efficient convenuonal four-wheeler wagons. Therefore, a comparison of the
fleet strenghy of the two periods in terms of vehicle units 1s not strictly vahd, While it
is ruc that n terms of vehicle units, the number of wagons on Indian Railways has
comc down, from 4,000,946 wagons in 1980-81 1o 3.12.405 in 1993-94, the actual
flect strength measursd 1n erms of four-wheeler cquivalent units works outto 5,47,746
in 1980-81 as compared to 5,50,498 (four-wheeler units) in 1993-94, It is further
clarified that on the BG, which carnes over 90% of the total freight traffic, the
number of wagons 1o terms of four-whecler cquivalent units has increased from
4.24.017 1n 19Y80-81 to 4,78.833 fourwheeler units. Besides the (act that there has
been no decrease 1n the wagon Ileet in terms of freight carrying capacity., it is also
relevant to mention that duc 1o increased producuvily of assels, the loading of revenue
carming traffic has increased trom a level of 195.94 million tonnes in 1980-81 to
358.7 million 1onnes 10 1993-94,

[M/o Riys. O.M. No. 95/SCR/X/BI(W) d¢. 9.10.95)
Recommendation (Para No. 103)

The Commltee note that a1 the instance of the Railways as well as the Planning
Comnussion, all the wagon manufacturing unis in the public and private sectors had
taken various sieps and made sincere cfforts, even in difficult situations, to upgrade
their technology for gualitative improvements. Surprisingly, on the one hand the
Railways werc insisung that e wagon industry must gear up their production and
infrasiructure, yet! on the other there has been drastic cut in procurement of wagons
dunng 1993+94 and 199%1-935 without any advance indication 1o the Indusisy. Percentage
reduction in wagon orders as compared 1o the original turgels winch was 12,.6% during
1993-94 increased 10 41.25% m 1993-95 Duc to lack of wagon orders during the first
three years di the Eighth Plan, the very survival of wagon hinlding units in the country
has been threatened. The Committee are deepyly concerned to note that only dunng
1993-94 the under utihsauon of snstalled capacity canged from 25% to as high as 62%
in dilfcrent wagon units This has resulted in huge under uvulisation of wagon

14
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mqnufacluring capacity and wide spread uncmployment in the industry which is
hasically labour oricnied. Besides. duce to insufficient wagon orders, the cash flow in
wagon units has been dwindled which in turn has given a severe blow to their working

capital position.
Reply of the Government

Aclual wagon acquisition is need based and depends npon anticipated transport
output and cfficiency of wagon wtilisation Orders placed during these 2 years 93-94
and 94-95, were based on actual needs and the 1zansport capacity alrcady available,
wagon builders were already advised to diversify and look for alternative load. Wagon

rocurement tasgets have to he related to need and not to the capacity for praduction,
as in the latter casc, these would result ininjudicious investment, which can not only
affect the profitahility of the Railways but also deny funds to other essential areas.

In 1994-985, orders for 12000 fourwheclers were released. Therefore, the reduction
from the original targets as reflected in the Budget will notbe41.25%, it will be only

33.3%.
[M/o Rlys. O.M. No. 95/SCR/XBHW) dt. 9.10.95)

Recommendation (Para No. 104)

The Commiltee arc distressed to note that the unilateral decision of the Railways
to restrict their wagon procurement ligure to §1000 FWs against the figurc of
120000 FWs as approved by the Planning Commission, has not only caused a scrious
problem of wagon shortage during the Eighth Plan penied thereby adversely affecting
the movement of goods in different corc / non-core sectors of the cconomy but also
put the cntire wagon industry in deep crisis.

Reply of the Government

As explained in comments to Para 101, the decision to reduce wagon requircment
from 1,20,000 four-wheelers to 81,000 four-wheeler was based on the assessment of
actual transport output achicved in the first three years of the VI Plan vis-a-vis the
carlier projections. The traffic offer was way below the projecuons nght upto
December, 1994, However, with the ¢cconomy showing a buoyancy in the last few
months, the requirements of wagons for 1995-96 was hiked from 12,000 to 19,000,
In addition, another S000 wagons arc expected 10 be procured under the ‘Own Your
Wagon® Scheme.

During the terminal month of 199495 (March’95). Indian Railways lifted
34 million tonnes of revenue freight traffic and the corresponding transport
outjrut was 24.73 b(NTKMs. The system thereby demonstrated its capability to achieve
revenue freight tratfic of 435.60 million tonncs 1n a year corresponding 10 a ransport
output of 291,20 bNTKMs. provided the offer of traffic is uniform throughout the
year and the tcrminals are worked at optimum efficiency.

The Railways are keeping pace with the proportionate loading target for 1995-96
in the first five months of the ycar. The originating revenue earning loading has been
B.24 million tonnes more than the corresponding period of last year. The total loading
in April-Aug."95-96 has been 151.37 mullion tonnes against the tasget of 152.2% million
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tonnes. In terms  of transport oulput, the actual BNTKNMs  achieved  was
106 42 hNTKM-s. apainst the proportronate target of 106,63 bDNTKMs.

[M/Zo. Rlys OM No.9S/SCR/X/73/7(W)dJL 9.1095])
Recommendation (Fara No. 108)

The Commitice further note that nat only the wagon builders represented against
insafficient orders for wagons from the Railways hut also the Minisiry of industry
took up Urc matter with the Ministry of Railways atthe Minidees’ as well as Secretartes’
levels and requesicd the Planning Commisston 1o review the wagon order position
especially 1n the context of sevese financial enisis that e wagon units had / have been
facing on account of drastic reduction of wagon arders during [994-95. Even the
Prime Minister's office was also approached by the Ministry of Industry for duc
intervention in order 10 rescuc the public scelor wagon manulactunng companies. The
Committee arc really shocked to Icarn that inspite of the matter having been taken up
al the lughest Ievel, nothing concrcte could emcerge il recently.

Reply of the Government

As alrcady 1ndicated the requirement is necd-based and wagons were ordercd as

per traflic requirement
Ao Rlys. OM. No. 95/SCR/X/I/(W) dt. 9.10.95]

Recommendation (Para No. 106)

The Committec note that except Burn Standard Company Lid. in public scctor
and Cimmco Wagons in Private sector, no other wagon building units get wagon
orders from the agencies other than the Raslways. [t is distressing 10 note that at the
end of 1994.95 except Jessop and Company Lid. in public sector and Cimmeco Wagons
tn Private scctor which had orders for 50 FWs and 130 FWs respectively for the year
1995.96. no other wagon manufacturing units had an order even for a single wagon
from April 1995 onwards. Since most of the wagon building units in the country arc
solcly dependent on the Ratlways for their survival, the Commitice strongly feel that
the Mrnisury of Rarlways should not effect abrupt changes in regard to placement of
wagun orders Being the past of Government, it is the social responsibility of the
Ministry to grve due considerason to the interest of wagon industry and the workers
while taking any pohcy decssion.

Reply of the Government

In 1995-96, orders for 10515 fourwheelers have already been placed on public
sector units as against their best delivery of 12380 FW units in 92-93.

For 95-96 the work load available includes spill over from 94-95 plus Own Your
Wagon Scheme (OYWS) ordered through Kailways,

As alrcady explaned, ordenng for wagons s dictated by needs of the Railways and
nat on consideration like tdle czpacity or under utilisation of capacity of the wagon
manufacturing units. The Railway Mmistry can not be expected (o carry any additional
social burden in its commercial activities Itke wagon procurement as it is not the pant
of its legitimate responsibility.

[M/o Rlys. (.M. No. 95/SCR/X/3(W) di. 9.10.95}
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Recommendation (FPFara No. 107)

The Commttee find that at a tme when all the wagon building units of Wagon
India Company have heen starving for orders, two new units have been inlroduced
from outside the Wagon India Group for wagon procurement, This has resulted in
further reduction in the off-take of wagons from the existing wagon bullding units,
Since the existing capacity of the units of Wagon India Group is more than sufficicnt
to cater to the needs of the Railways, no new units should have been allowed to come
up in this ficld. Introduction of more units in the present scenario is bound to result in
cut-threat campettion, under-utilisation of capacity and discconomy of scalc.

Reply of the Government

Two (irms namely, M/s Southern Structurals Lid., and M/ Binny Lid., were given
orders tor a small quantity of 250 FWs each in 93-94, This had only a marginal impact
on the order level ol 18500 FWs placed on wagon industry (other wagon builders) in
that year. M/s Southern Structurals had earlier been manufactuning wagons has now
been admitted as a member of Wagon India Lid,

Introduction of these 2 units has not resulted in cut throat competition as they have
boen guoting prices near ahout the same as existing Wagon India members.

[M/o Rlys. OM. No. 95/SCR/X//(W) dt. 9.10.95]

Recommendation (Para No. 113)

The tendering system has been strongly objected to by Wagon India Lid., the
Ministry of Industry and almost all the wagon building units excepting M/s Hindustan
Development Corporation (HDC) which have currently becn supplying wagons to the
Railways on tender basis. The Committee find that the tender sysiem for the procurement
of wagons has not borne (ruits. The firm, namely. HDC on which arders were placed
through tender against the wagon procurcment programme of 1994-9235 could not supply
the desired number of wagons and §9.2% of the total number of avagons for which
orders were placed, remained un-supplied till May 1995 thereby adversely alfecting
the availability of wagons with the Indian Railways. In the light ol the recent expernience,
the Committee desire that the tendering system should be stopped forthwith and the
Railways should continue the old practice of placing orders through Wagon India Lid.
Any decision for change in the wagon procurement procedure should be taken in the
light ofrecommendations of the Pricing Committee set up by the Railways in December
1994 with due consultation with the Wagon India Ltd,, Ministry of Industry and the
Planning Comimission and afler Cabinct approval.

Reply of.the GGovernment

It is truc that there have been representatione against introduction of tendering
systern. It is however not cofrect to state that procurement of wagons through tender
has not bome fruits. The lowest rates received against tender against 94-95 requircment
have yiclded asaving of about Rs, 3.0 crores and that received in 95-96 has resulted in
savings of Rs. 11.0 crores.

In so far as the procurement ol wagons {rom M/s Hindus' * Development
Cormporauon through tender is concerned. the posiion is clarified as [ollows,
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The tender an question, as well as HDC's quetation stipulated that delivery woylg
he compicted in 7 months’ time Howcver, there was some delay in finalising the
tender and the contract could be placed in Fanuary, 1995 with complction date 35
March 1995 giving only 2 months time against their entitlement upto 31-8-95,

Tt 31.3.95, a total of 1040 Ws have been supplied. The order for 1440 IFWs oyt
of Rolling Stack Programme is expected to be completed by 30.10.95,

As far as change in procurement policy is concerned, the same has been clarified in
reply to Question/point No. 110 & 111,

[M/o Rlys.. O.M. No. 95/SCR/X73/(W) dt. 9.10.95)

Recommendation (Para No. 116)

The Committec note that though the Railways proposc to phase out as many as
1.03.000 FWs during the Eighth Plan, they proposc to procurc only 81000 Fwyg
during the Plan period resulting in a shortage of 22,000 FWs. The Committee do not
agrce with the views of the Ministry of Railways that there is no shortage of wagons
and wagon utilisation has been improved beyond what had been projected in the
Railways Budget. The shortage of wagons has started 1o show its cffects on the
ccanomy. The Commitiee have come to learn that shorlage of wagons is adversely
affecung the movement of essential commoditics like coal, steel, etc. With the resule,
key industrics such as textiles. heavy chemical and paper have been facing serious
production constraints. It is also understood that the Cabinet Committec on
Infrastructure is also scized of the matter of wagon shortage in the country. The
Commitwre would like to know the specific issucs discusscd and the action taken by
the Ministry of Railways thereon. They also desire that steps should be taken
immedsately by the Ministry of Railways to realisticatly assess their wagon requirement
on different accounts including replacement of unserviceable wagons; and the
Planning Commission should also play a morc cffective role in the matter.

The Commillt:u:: are also of the firm opinion that the Ministry of Railways should
placed orders for their additional requirement of wagons including spill over demand
with Wagon India Limited only.

Reply of the Government

It is true that the Railways envisaged the phasing out of about 1,03.000 four-
wheeler equivalent wagons during the VI Plan period. However, it nceds to be
borne in mind that a substantal proportion of these wagons are conventional plain-
bearing old type four-wheeler wagons which have very low productivity, on account
of which, their non-replacement would not affect transport output but would, on the
contrary, mazke the management of the remaining fleet more cffective.

The wagon productvity which is mcasured in terms of NTKMs per day has
tmproved during the first three ycars of the VI Plan as the following figures would
testify:

1992-93 — 1457 NTKMs
1993-94 — 1506 NTKMs
1994-95 — 1560 NTKMs
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Keeping in view the huoyancy ol the coonmmy. 4 review il the wigon requirement
was made and wagon procurement entunced in 199596 Irom 12,000 imtially o
19,000 WARONS,

In the cngrenl financial year trom Apnil ItlAllpllsl"Jﬁ, the revenue carming treigin
loading has been ISI.-T? million tonnes agmnst 13318 mtllion tonnes 1 the
corresponding pcrimll of last ycar. r.e., £ 24 aullion tonnes more than List year. Even,
yvis--vis e proporuiasate Lirget al 152 25 onllwn wonnes. there hus been gnly 4
marginal short Tall of 0.88 nulhion tonnes. The commodity-wise foading i the current
ycar uplo August 1995 as compared to the target is uudicated by ow:

{1 wtllion tonney)

m—

(April-Ancuss "95)

Ciemenlatrve approx,

- fargetl actual
Coal ' 10.75 71.52
Fertiliser 8.55 8.34
Foodgrain 9.15 9.46
Raw materials to steel plants 14.30 16.01
Finished steel 5.20 476

Although the loading has been generally at par with the target, the sudden upsurge
in the overall requircnmient (or rail transport in the recent months duc to increase in
imports of lertilizers and exponts of feodgrans. has created a marginal gap between
the demand and supply of wagons in respect ot Toodgram., fertiliser and cement,

The cabinet Committee on infrastructure at its meetng on 28.6.95 felt that in the
context of the growth of the economy. there was need tor the Raldways to ¢viluate
their long term rolling stock requirenients. The Comnuttee desired that the concerned
Ministrics who basically utilize the Rail infrastructure should submit their perspecuve
plans and requircments of rail traffic to the Planming Commission so that such an
cvaluation could be made. In this conncction. it is stated that the Ministry ol Raslways
has proposed a meeting of the core sector Ministries in the 1st weck of October95 to
asscss the traffic projections upto 2002 to enable the Railways 10 make out a
perspective plan for suitably enhancing capacity. The initial wagon acquisition larget
of 12000 FWs for 95-96 under Rolling Stock Programme has now been enhanced to
19000 FWs. In addition. 1985 FWs under OY WS have been ordered and a further
demand for 3000 FWs under OYWS is expected during the year,

[M/o Rlys., O.M. No. 95/SCR/X/3/(W) dt. 9.10.95)
Recommendation (Para No. 117)

The Committee are distressed (o note that till May 1995 no wagon orders had
been placed by the Railways. With the result, the entire wagon industry had been
idling since 1st April. 1995 causing serious industrial relations problem. Keeping in
view the present crisis of wagon industry, the need for timely placement of wagon
orders through the Wagon India Lid. cannot be overemphasised. The Committee
hope that the Ministry of Railways will finalisc their wagon orders at the earliest so
that the supply could match demand and the capacity of the wagon industry could be
properly utilised 1n national interest.
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Rephy of the GGovernment

1 s adsmited Giat trosh vrders lor 9596 on the Indastry were placed on Wagon
Binldeng Ulints an Dinse. 95 teough Wagon Indsa Lud (W ELY and through tender
Ater ot was aettled Hoeweser, all dwe wagon bailding umits can not be sad 1o have
been dbimg as on 395 av some of them had tolal orders to Lhe tune of
W02 S F WL outstanding tae delivery 1925 1 W against rolling stock programme
and 1077 S agamst Own Your Wagon Scheme).

As explanad 10 reply o ohservation No. 108 & 113, orders for 95.96 have already
been placed Tor 187N FWS Gnclhiching 1600 FiVs on Ralway Workshop) and another
UMY W are under onders on ipdustry—all under RSP, In addition 1985 \Ws have
heen ordered under OYWS, and 3602.5 FWs were omtstanding from the previoys
vear Al these put together are gong 10 mtibise fully the wagon huilding capacity in
the country.

{M/o Rlys.. O.M. No. 95/SCR/X/M (W) dt. 9.10.95]
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CHAPTER 1V

RECOMMENDATIONS/OBSERVATIONS [N RESPECT OF WHICH REPLIES
OF GOVERNMENT HAVE NOT BEEN ACCEPTED BY THE COMMITTEE

Recommendation (I’ara No. 101)

The Committec note that a high level mecting under the Chairmanship of Member
Planning Commission was convened in April [989 in arder to assess the requirement
of wagons during Eighth Plan. It was indicated 1n that mecting that the requirement of
Eighth Plan would be around 1,50,000 Four Wheelers (FWs) and accordingly the
wagon builders were urged to gear up their production activities. Bul subscquently,
the Eighth Plan requirement of wagons was reassessed jointly by the Ministry of
Railways and the Planning Commission and finally keepang 1n view the growth of the
cconomy, it was decided to procure 1,20,200 FWs. The Committee are concerned to
note that the Ministry of Railways, without consulting the Planning Commussion, took
a decision to reduce their Eighth Plan wagon requirements from 1,20.000 FWs 1o
81,000 FWs. The Committee highly deprccate the action of the Ministry of Railways
to dissociate themsel ves with the National Planning process in an arbitrary manner in
such a vital manner.

Reply of the Government

The mecting in April 1989 had been convenerd with the specific purposc of assessing
the capacity of the wagon manufacturers to build the required number of wagons. But
at no point was any commiunent given by the RailwaysTegarding the quantum of
wagons that would be procured.

Wagon acquisition is need-based and related to the transport output and cfficicncy
of utilisation. The growth in the transport output measured in terms of bNTKMs
fell far short of the original projections in the fisst 3 years of the VIII Plan. In
1994-95, against the original VIII Plan projection of 273.73 bNTKMs. the actual
achicvement was only 249 35 bNTKMs. The lead had been projected at 720 Kms.
for revenue earning traffic, but the actual achievement was only 683 Kms. A realistic
estimate of transport output was accordingly made taking into account the prevailing
conditions at that time. The Icad adopted for revenue earning uaffic was 690 Kms.
for 1996-97 against the original projection of 750 Kms. This reduced the projected
transport output in the terminal year to 287.9 bNTKMs from the original figure of
306 bNTKMs. This itself. at 1992-93 efficiency norms—accounted for a reduction
of 39,000 wagons. Taking into account the reduced transport output and in keeping
with the policy dccision of accclerated condemenation of ¢conventuonal four-whecler
wagons which, it was, decided would not be replaced, the projected requirement of
wagons got reduced from 1.20.000 to 81,000 wagons.

The decision to revise the reqirement of wagons was madt after careful study of
the transport output and the efficiency factors.

With the industnal growth picking up in the last few months, it was indicated to
the Planning Commission that il the same trend persisted wagon requirements would
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berevicw ed The buevane y i e ecenoiay was cleciedan the increascd toading on
the fndian Rasbwavsan the lirst Jowr months of the current nnancial year The carher
cllitcieney norms (o cateutating wagon eequirement which was 175G NTKMs per
wagen day tor the ternnal vear s the onginad VI Plan progechons was reduced 1o
1688 NTRMs pev wagon davan consonance with the actual efficiency growth which
was about 3 5% against 67 assuamiced carlicr,

3 the haes of ihe review which ook into sceount the factors mentioned above,
the Ralwayyancrcased therr wagon procarcment tcom the carhier 12000 wagons o
1900 wypons for TUUS-06 This excludes aboul SO0 wagons which are expecied to
he procored under “Own Your Wagoen Scheme Thas, tn 1995.96 the tolal number
of wagoens hhels (o e procured would be about 24,000 wagons.

IM/o Riys. QM. No. YS/ISCR/X/I(W) dt. 9.10.95]

Comunents of the Committee

(Please see patagraph o of Chapter | of the Report)
Recommendation (’ara No. 102)

An umportant pohicy Jdeaisien taken in the Aprd 1989 mecting convened by the
Planmng Comnussion had been that the Ratlways would place advance order on
irms busis for a penod of three years For 830%% of the assessed requirement and the
Planming Commivaion would ensure requisite funds for the purpose. However the
Raidways hive bren Lotlowang the svsiens of placing wagon ordaers on ycar-lo-ycar
hasi< ans thus Jrcating a state ol uncertainty of the wagon manutacturing units, The
Commitice capress their anguish 10 note that such a policy decision as has a great
bearing on the production planmng of wagon manufacturers was not followed up
cither 10 Jetter or an spint Almost all the wagon manufacturing units have shown
thetr dissauslaction to the Railways present system of placing orders Yor wagons and
they wanted three years advance orders to enable them to make sufficient advance
planning depending upon the quantum of orders. The Committee, after going inta
the problems of the wagon Industry, stsongly feel that the demand of wagon units for
two to three years advance placement of orders for wagons by the Railways is justifiable
and the jusuficstion piven by the Ministry of Railways for placing orders on year-lo-
year basis is not convencing to the Committee. Alternatively, the Railways should
atleast forecast thew sequuement for the next three yeurs on a rolling basis. This
would help the wagon industry to plan alternative load in good tme to sustain their
workforce and infrastructural facihuces 1n the event of any reduction in the level of
wagon orders. The Commutlee hope that the Ministry ol Raitways would give a
senous thought to this aspect of their wagon procurement pohicy and take a suitable
decision kecping in view their own interest as also that of the industry and the Nation.

Reply of the Government

Railways are placing orders un year to yess basis depending on the anaual plan
sanchonced and considening the ransport output regquased Hesides, the prodouct-mix
re. the type of wagons 1o be acquired tn g yeur. uanges lrom year to year Therelore,
Placemient o] wagon ordess 3 years in advance would not he g pracucal propuositton.
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Further, Tunds for Railways are <anctioned on the basis of annual budget and
nnt on 3 years basts and therefore, it s pot possible 1o enter tnto advance commitments.

However. 1t 1s possible to place order for any financial year—about 3 months 1n
advance—say for 96-97 by Dccember'95. The possibality of giving a lentative forecast
for an additional ycar will be exanuned.

(M/o Rlys. O.M. No. 95/SCR/XSIN(W} di. 9.10.95)

Further information hy CCovernment
Wagoen orders were released through Wagon India Led. on yearly basis till 92-93,

The Minisicy of Ranlways get allacation of Tunds on a yearly basis from the Planning
Commission/Minmistry of Finance. Hence, itis difficult for the Ralbways 1o make financial
comnmutments in advance by placing orders 2 or 3 year in advance.

(M/o Rlys D.O). No, 95/SCR/XIHW) dt. B.1.96}
Comments of the Committee
(Plcasc see paragraph 9 of Chapter 1 of the Report)
Recommendation (Para No. 108)

The Committee note that untimcely and insufficicnt wagon orders from the Railways
have attributed to idling of manpower and [0ss of the productive capacity of the units,
Besides, it has created liguidity problems discuptuing vanous operational plans of the
wagon building units in both public as well as private sectors. The plight of public
sector units is indeed cye opening. Like the private sector units they cannot resorst to
methods like closure in the event of pon-availabsiny of orders and therefore they
havce to pay idle wages amounting to about Rs, 70 crores in a year, which according
10 the various units, have resulted in irregularities in the payment of wages and
salaries and in turn causcd the problem of industrial relatons in the factones. The
Commiltec, therefore, desire that the Ministry of Ratlways should take remedial
mcasures immediately to save the wagon industry at this critical juncrure.

Reply of the Government

In 95-96, the wagon industry will have a work 1oad of 22987.5 Fourwheeler Unsts,
consisting of 3602.5 FWs spill over from 93-95 and 17400 FFWs against Rolhing Stock
Programme plus 1985 FWs under OYES. Of these Public Sector Units have a share
of 10515 FWs. As ¢xplained earlier, wagon orders are not placed because capacity is
available with the wagon manufacturcrs, but the ordening has to be nced based (o
cnable optimum utilisation of available funds.

[AM/o Rlys. .M. No. 95/SCR/X/3/(W) dt. 9.10.95)
Commentz of the Committee
{Plcasc see paragraph 18 of Chapter 1 of the Report)
Reconunendation (Para No. 109)

The Commitlee note that since 1974 the Railways had been procuring wagons
through Wagon India Lid. which was sct up as a service organisation after a Cabinet
decision. One of the main objectives of this organisation has been to equitably
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distribute the annual wagon orders amongst the wagon butlding units in public as
well as pnvate sector so as to keep them going and also to centrally negotiate the
wagon prices with the Ministey of Railways. Till 1993-94 the Railways procured the
wagons from Ihe wagon indusiry through Wagon lndia Ltd., but from 1994-95 they
have taken recourse to a “open tender’ system for mecting a sizeable part of thesr
annual requiremient of wagons. The Committee are unhappy Lo nole that the decision
to gon for opuen tender for wagon procurement was taken in the Ministry of Railways
in haste on the hbunch of the Mimister and withoul any study and consullation with
the agencies concerned viz.. Wagon India Lid., Planning Commission, Ministry of
[ndustry and the Wagon Industry.

Reply of the Government

In linc with the philosophy ol cconomic liberalisation and need 10 fosigr competition
s0 as to bnng cconomies in purchases, tender for 10% of the requirement of 1994-95
was floated. Rates lower than the Railways' computed costs based on contracts releascd
through Wagon India Lad, were received which resulted in savings of approximately
Rs 13 crores for the entire tender quantity. Therefore, it was decided to enhance
procurement through tender to 50% in 1995-96. Lower rates have been reccived against
1995-96 1ende: also resulting in savings of approximaitely Rs. 11.0 crores vis-a-vis
computed prices. Therefore tender system has proved advantageous to Railways and
also 1t enables interaction of market forces. Only through the system of tender, the
Raslways can expect gencralion of competition amongst wagon builders inspiring
wagon builders to cut down wastages and reduce costs which is the aim of the policy
of economic hiberalisation.

As tar as modc of procurement is concerned, the Ministry of Railways is competent
to decidc and the question of consultation with other Ministries/ agencies does not
arnse,

The Cabinet decisions taken in 1974 was for creation of an organisation viz.,
Wagon India Ltd to facilitate a single point for negotiations with the Railways in the
face of low level of orders. The curremt procurement level is higher. The Cabinel
decision did not prevent the Railways from following an appropriate mode of
procurement.

[M/o Rlys., O.M. NO. 95/SCR/X/3/(W) dt. 9.10.95]

Comments of the Committee
{Plcasc see paragraph 18 of Chapter I of the Report)

Recommendation (Para No. 110)

A scrutiny of the record submitted by the Minisuy of Railways rcvceals that the
proposal of procurement of wagons through the tender procedure which originated at
the level ot the Minister of Railways was examined by the Stores Department of
Ra:lways which did not favour any change in the existing procedure of procurement
of wagons through Wagon India Lid. However, Adviser(Finance) Railway Board
advised that the open tender system should be inuoduced on experimental basis.
Ultimately, the Ministry of Ratlways decided to float tenders for purchase of wagons
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for 10% of the total required quantity during 1994-95. Though further increase in
wagon procurcment lh-mugh'tendcr was subject to proper study of hidden costs which
the Railways have (o incur in procurement/handling/ storage/transportation ctc., of
stecl and other free supply items, the Ministry of Railways have decided to procure
50% of the required number of wagons ihrongh tender during 1995-96 without any
cost study. The Committec are of the firm opinion that any major change in the

ocedure of wagon procurement should he effected only after a fresh Cabinet approval,
for the cxisting proccedurc of procuring wagons through Wagon India Lid,, has becn
in practice since 1974 on the basis of Cabinct decision,

Reply of the Government

Wwith regard to the opinion that any change in the precedure of wagon procurement
should be effected only after a fresh Cabinct approval for the existing proccdure of
procuring wagons through Wagon India Lid.. had bcen in practice since 1974, on
the basis of Cabinct decision, the position is clarified as follows.

wagon India Ltd., (WIL) was formed in October 1974 in pursuance of the Cabinct
decision on the Note for Cabinet submitied by the then Ministry of Heavy Industry.

WIL is a joint sector undertaking under the Ministry of Industry with 25% share
of the capital from the Minisury of Industry and balance 75% from the wagon builders.
WIL has since its inception been negotiating with Railway Board for fixation of
prices as per its objectives specified in the Note for Cabinet. WIL also takes up othet
issues which have bearing on production of wagons.

Presently 13 established wagon building units (6 in public sector and 5 in private
scctor) are members of WIL. New units can seek membership of WIL. Recently,
WIL has also decided to induct one more i.e. M/s Southern Structurals Lid. (SSLY
Madras—a Tamil Nadu Government undertaking—as its member.

WIL was formed with the limited objective of interaction with the Railway Ministry
on behalf of its constituent units. The role conceived for WIL as per Ministry of
Industry's note for the Cabinet was essentially as under:

(i) to assist the constituent units in working out a coordinated production
programme in the context of under utilisation of capacity of various units and
increasing demand for wagons in the Five Year Plan.,

(ii) to ncgotiate prices centrally with Railways. It will be seen that the purposc of
setting up of WIL was mainly to help its constitucnt units. Neither the Ministry
of Industry’s Note for the Cabinet, nor the Cabinet's decision thercon placed
any restriction on Ministry of Railways in calling competitive tenders and
placing orders on the basis of such tenders on any wagon building unit cven
outside WIL., However, in case negotiations were to be held by the Railways,
Ministry, constituent units would be represented by Wagon India during such
ncgotiations. Thus, calling of competitive ienders for procurement of wagons
in no way violates the Policy decision of the Cabinet.

In the circumstances, it will be seen that no fresh approval of the Cabinet would

be required even if the Railways call for competitive tenders for placement of orders

on the basis of such tcnders.
(M/o Rlys. OM No. 95/SCR/X/3(W) dt. 9.10.95)
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21 1n response 1o n clarification ¢ ught by the Commitice in regard (o formatigy
of WIL. the Mimictry of Railways state.”.—

“Whiles copres of the Mimstry ot Fodustry’s note for Cabinet and the Cabineg
decision on setng up Wagon Indis Ltd. in 1974 would be avalable with g,
Ministry of Industry. the scope of Wagen India Ltd. as known to the Minjstyy ¢
Rulw ays has already been indicated in the above reply ™

{M/a Rlys. DO No. 95/SCR/X/3(W) dt. SJ-%I

22 When the Ministry of Industry was asked to supply a copy of their note ang
the Cabinet decision regarding formation of Wagon India Limited in 1974, e
Mimistry intormed: “the note tor the Cabinet as well as the Cabinct decision g
secrct and privileged documents. In view of this, it may nol be possible to furnish the
comes ol the samce as desired.”™

[M/a Industry (Deptt. of Heavy Industry. DO No. 14(1)/96-P.E. 11l dt. 6.2 9¢)

Comments of the Committce

(Pleasc scc Paragraph 23 of Chapter 1 of the Report}

Recommendation (Para No. 111)

An important consideration for introducing the tender system by the Ministry of
Railways has been to procure the wagons at lower prices. It is incomprehensible 1o
the Committee as to how the Ministry of Radways thought of getting wagons at
lower priccs particularly when their own representative is always nominated in the
Pricing Commitiec. Morcover, if there was any substance that the prices were high,
the Ministry of Railways should have called a meeting of all the constituent units of
Wagon India L The Commiltee find that such an obvious course was not (ollowed
and the tendering system has benefited only onc particular firm to the detriment of
cnure industry, compnising both public sector and private sector units.

Reply of the Government

In justification of introduction of tender process, it is stated that in the new
envizonment of a liberalised industrial policy and emphasis on performance
umprovement of Public Enterpnises, competition has 1o be encouraged 50 as to provide
further marken discipline for the Public scctor. It is in this background that efforts

were made by the Ministry ot Railways to achicve greater compelitiveness and
cconomices flowing therefrom.

In the carlier method of ordering, the potential and prices of wagon building units
outside Wagbn India Ltd. were not being explored. Further, there was no element of
compelition as the prices were built up prices. In-view of this, there was hardly any
point in calling for a meeting of the wagon builders as the potential and pnces of
wagon building units outside Wagon India Lid. could not have been explored in such
a meeting, and gveh atter such a inceung, the prices would reman bwlt up prices.
Computed prices can not be a substitule tor compeubive prices as tie Tormer do not
carry incenuve for cconomy and efficiency The cconomic hberalisation 1S in (acl
based on this principle.



27

Furthermore, procurement of wagons through open competitive bidding manifests
greater iransparency in deabings which 1s an es<ential requirement of the present
government outlook and 15 very relevant when this counltry is looking up to the

Global Market,

11 is not correct o state that only ene fiem henelited as a result of 1ender system
and the Public Scctor Underiakings and Private Sector suffered. Inthe tender finalised
in 1994.95 for a small quantity of 1800 FW. 5 share as high as 1440 FWs went to
the lowest tenderer due to refusal of WIL tn accept the ordder Railway made a saving
of Rs. 2.0 crores. In 95-96. out of the 7385 FW< ardered through tender in the hirst
instance, 5295 FiVs wenl ta Public Scector Undertakings which s 71 7% of the guantity

ordcred through tendcr.
[M/o Rlys. O.M. No. 95/SCR/XA3H W) di. 9.10.95)

Comments of the Committee

{Plcasc see Paragraph 18 of Chapter 1 of the Report)
Recommendation (Para Ne. 112)

The Committee find that the Ministry of Raslways had set up in December 1994
a Pricing Commiitlce headed by CA(Costs) Ministry of Finance and having mcembers
from the Railway Board, Wagon India Lud. and the Ministry of Industry to go into
the prices of wagons. This high powered Committee 15 yel to submit ats report, The
Committee are surprised to learn that on the one hand the Raillways are fully commutted
to the policy of administered prices. on the other they have umilaterally reverted to
the practice of tendering on the ground of making the wagon prices competitive.,
They are distressed to note such a duality 1in the Railways’ policy towards wagon

prices.
Reply of the Government

The report of the Pricing Committee set up in December. 1994 1s awaited. However,
as rcgards the contention that the Railways are fully Commutted to the policy of
administered prices, reference is invited to reply given against Para No. 109, wherein
the need to obtain competitive prices instead of depending upon computed prices for
elfecting cconomy in purchases has been highlighted. In any case since 50% of the
requirement of wagons is still being ordered through WIL cutside the tender the
prices for this quantity have to be fixed for which there was no option but to sct up
the Pricing Committee. However, the intenuion is to gradually switch over (0 a system
of tendening for the full requremcent in due course of tme, The Data that will be
generated by the Pucing Commitiee will help 1n 4 more accurate analysis of even the

lender prices and assessing their reasonableness,
Hence the statement that there is a duality in the Railways’ policy in this matter

towards wagon prices does nat retlect the trnae picture. The Railways policy in this
matter can be termed pragmatic, keeping in view the emphasis on liberalisation and

opening up of the economy in the recent years,
{M/o Rlys. OM. No. 95/SCR/X/INW) dt. 9.10.95)
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Comments of the Committec
(Plcasc see Paragraph 18 of Chapter 1 of the Report)
Recommendation (Para No. 118)

The Commitiee find that the wagon industry in the country do not have much
prospects of diversification duc to lack ol availability of substantial amount of capital,
The possibility of selling the wagons abroad is also very bleak duc to stiff competition
in the global market. Particularly in the present situation when inadequacy of indigenous
wagon orders has crippled the economic health of the ¢ntire wagon industry, the units
cannot be asked to go'in for diversification or cxport unless the Government comes
forward to financially assist themn., To save this [abour-intensive industry, the
Committee desire that thorough review of the working of wagon industry should be
conducied jointly by the Ministry of Railways, Ministey of Industry, Planning
Commission, Mimistry of Finance and the Wagon India Litd, with due participation
of the representatives of the industry. If the present problems of the wagen industry
arc left unattiended at the present juncture, scveral units will permancntly closc down
and the future of thousands of workers cngaged in the industry is bound 1o be
jeopardised and the national interest will suffer greatly.

Reply of the Government

In the past, some of the wagon building units had some orders for export of
wagons. The potential no doubt is there though there is need for activating markcting
cfforts on the part of anits in the Industry.

For 95-96 the Rolling Stock Programme provision has already been cnhanced 0
19000 FWs and additional loan through OYWS is available. As already stated wagoh
procurement has 1o be need based and cannot be governed by the capacitics available.
In this background, it is felt that no purpose will be served by a study of the Wagon
Industry by a joint Intcr-Ministerial study group. Wagon India is alrcady acting as
an interface—effectively to discuss with Ministry of Railways all problems of th¢
Wagon Industry.

[M/o Rlys. O M. No. 95/SCR/X/3/(W) dL. 9.10.95}
Comments of the Committee
(Pleasc see Paragraph 26 of Chapter 1 of the Report)
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~y CHAPTER V

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH FINAL
REPLIES OF THE GOVERNMENT ARE STILL AWAITED

- NIL -
A
Devm, SOMNATH CHATTERJEE,
Mg:::rv 1996 . Chairman,
Phalgt;na 1917 (Saka) Standing Committee on Railways.
r
,_,l
{
29

—— —-\__



APPENDIX-1

MINUTES OF THE TWENTY-FIRST SITTING OF THE STANDING
COMMITTEE ON RAILWAYS (1995-96)

The Committee sal on Monday the 111th March, 1996 from 1500 hrs. to 1600 hrs.
in Commitice Room No. “B’. Parhament House Annexe, New Delhi.

PRESENT
Shei Somnath Chauerjee — Chairman

MEMBERS
Lok Sabha
2. Shri Harilal Naniji Paicl
3. Smt. Santosh Chowdbhary
4. Km. Fnda Topno
$. Smt. Shweela Gautam
6. Shn Anand Ahtrwar
7. Shn Basudeb Acharia
8. Shn Moreshwar Save

Rajya Sabha
9. Shri Rahasbihari Barik

10. Shri Mohinder Singh Kalyan
11. Smt. Sarala Maheshwari

12. Shn Radhakishan Malaviya
13. Shn Sarada Mohanty

14. Shn Satish Pradhan

SECRETARIAT
1. Smt. Roli Srivastava
2. Shei T. R. Sharma
3. Shri R. C. Gupta

—  Joint Secretary
—  Depwuty Secretary
—  Under Secretary

2. At the outset Chairman, Standing Committec on Railways expressed his grateful
thanks 10 the Members of the Committee for the excellent cooperation given by them
in conducting the busincss of the Committee during the year. The Commitiee aiso

wished to place on record their appreciation for the hard and good work done by the
Officers and Staff dealing with the Commiltiee.

3. The Committee considered and adopted the Draft 21s1 Report on action taken
by Guvernment on recommendations and observations contained in the 16th Repont
of Standing Commitiee on Railways on “Requirement, Procurement and Utilisation
of Wagons by Indian Railways’ with modificauon/amendments as shown in Annexure.

Thuey alse desired that paragraph 110 of the Report also be suitably commented
upon.
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4. The Commitice authorised the Chairman to Ginalise the Report aler making
verhal or consequential changes, i€any, arising out of factual verilication by (he Ministury
of Railways and to presemt the Report to Parliament.

The Comumittee then adjonrned.



ANNEXURE

MODIFICATIONS/AMENDMENTS MADE BY THE STANDING COMMITTEE ON
RAILWAYS AT THEIR SITTING HELDON 11TH MARCH, 1996

Page.  Para. Lin¢ Amcndments/Modifications
No. No.

1 2011} 4 Deleic 110

1 2¢iii) 4 Add 110 afner para 109

6 6 1-5 Substutute the lollowing paragraph for the existing sub-

from paragraph:
bottom The Conumittee are unable 1o understand why this decision

of not replacing the condemnced wagons was taken which
affccts the safcly requirements apart from crippling the
entire wagon Industry, The Committce desire to know the
compelling reasons for doing so even without consulting
Planning Commission and others concerncd. Unless
the Committee lake a different view. the recommendation
made in para 101 of their original Repert should he
implemented.

10 9 3 Add the following before forecast “implement their
decision taken at the mecting held in April 1989,

10 9 20 Add afer sustain them: “For the said purpose Railway.
should preparc a perspective plan forwagons’ requirement.

19 18 13 Add the following after system: “and further noexplanation
has been given for the change ol theprocedure.,

19 18 14

Add the following after industry: “and looking toits special
problems’.
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APPENDIX 11

ANALYSIS OF ACTION TAKEN BY GOVERNMENT ON THE

RECOMMENDATIONS/OBSERVATIONS CONTAINED INTHE SIXTEENTH
REPORT OF THE STANDING COMMITTEE ON RAILWAYS (1995-96)

(i)

(i)

(iit)

(iv)

(iv)

(TENTH LOK SABHA)

Total No. of recommendations
Recommendations/Ohiservations that have heen accepted
by the Government (Vide Rec. Nos., 96,97, 98, 99, 114 &
115

Rcecommendations/Obscrvations which the Committee do
not desire o pussue in view of the Governmenl replies
(Vide Rcc. Nos. 100, 103, 104, 105, 106, 107, 113,116
& 117)

Recommendations/Observations  in  respect of  which
the Government's replies have not been accepted by
the Committee (vide Rec. Nos.101, 102, 108, 109, 110,
111, 112 & 118)

Recommendations/Observations in respect of which ind!
replies of the Government are still awaited.
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% OF TOTAL

23

6

NIL-

26.17

390.1%

34.8%
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